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(v) The guidelines/manuals of POSHAN Abhivaan covering all aspects of the
ICDS-CAS software, implementation, etc. have been formalized, printed
and distributed up to district level.

(vi) A ‘Call Centre’ has been established for interventions and beneficiary
feedback.

{(vi1) A comprehensive Jan Andolan Guidelines have been prepared in consultation
with all partners and released to States/UTs and has been implemented by
the States/UTs.

(viii) Song and Drama Division, Ministry of Information and Broadcasting has
been engaged to conduct Nationwide programmes.

(ix) Mass Media Campaign has also been rolled out through Television and
Radio.

(xX) September, 2018 was celebrated as the Rashtriya Poshan Maah across the
country. Approximately, 25 crore people had participated and more than

20 lakh activities were conducted across the country during the Rashtriya
Poshan Maah.

(xi) Under Incremental Learning Approach (ILA), functionaries are trained on
thematic modules following the cascade mode of training of State Resource
Group (SRG), District Resource Groups (DRGs) and Block Resource Groups
(BRGs). Twenty one (21) ILA modules have been provided to the States/
UTs. The States/UTs have started rolling out ILA modules.

{x11) Community Based Events (CBEs) are organized in a converged manner in
Anganwadi Centres with the field functionaries. Around 45.69 lakh CBEs
have been organized till the end of 3rd Quarter of the current financial
year.

(xiii) Three (03) National Council meetings under the Chairmanship of Vice-
Chairman, NITI Aayog and five (05) meetings of Executive Committee
under the Chairmanship of Secretary, MWCD have been convened till date.

Development of rural women

579. DR. ASHOK BAIJPAL: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) whether Government has launched any new schemes during the last three

years with special focus on over all development of rural women in the country;
{b) 1if so, the details thereof, and

{c) the financial allocations made under those new schemes, State-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (DR. VIRENDRA KUMAR): (a) Yes Sir.

(b) Mahila Shakti Kendra Scheme to empower rural women through community
participation was approved in November, 2017 as a centrally sponsored scheme from
2017-18 to 2019-20. The scheme envisages community engagement through College
Student Volunteers in 115 most backward districts as part of block level initiatives;
capacity building of women collectives in 50% of the blocks in the aspirational
districts; District Level Centre for Women (DLCW) in 640 districts to facilitate women
centric schemes and provide foothold for BBBP scheme, State Resource Centre for
Women to support the respective government in implementation of women centric

schemes/programs and BBBP Program.

Administrative and Financial concurrence for implementing the scheme has been
secured in 20 States. 5 UTs have initiated implementation of the scheme. State
Resource Centre for Women are functional in 25 States/UTs. District Level Centre
for Women are functional in 39 districts. 5 States have identified college student

volunteers for undertaking Block Level activities.
{c) Financial allocations made under Mahila Shakti Kendra Scheme State/UT-
wise is given in the Statement.
Statement
State/UT-wise funds released under Mahila Shakti Kendra Scheme
(Amt. in ¥ lakh)

SI.No. Name of State/UT's FY 2017-18 FY 2018-19
1.  Andaman and Nicobar Islands 10.9 Nil
2. Andhra Pradesh 7.39 2772
3. Arunachal Pradesh Nil 151.35
4. Assam 980 Nil
5. Bihar 1022.2 25.83
6. Chandigarh 10.9 13.99
7. Chhattisgarh 863.19 7.28
8. Dadra and Nagar Haveli 10.9 Nil
9. Daman and Diu 10.9 6.15
10, Delhi (UT) Nil Nil
1. Goa Nil Nil
12, Gujarat 491 214.64
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SI.No. Name of State/UT's FY 2017-18 FY 2018-19
13. Haryana Nil 6.91
14, Himachal Pradesh Nil 137.45
15, Jammu and Kashmir 22.5 24171
16, Tharkhand 177636 Nil
17. Kamataka 10.8 150.78
18, Kerala Nil 74.26
19.  Lakshadweep 10.9 Nil
20.  Madhya Pradesh Nil 479.02
21.  Maharashtra Nil 144.63
22, Manipur 137.34 3321
23, Meghalaya 61.31 158.85
24.  Mizoram 117.82 155.70
25,  Nagaland 95.13 191.75
26.  Odisha Nil 737.95
27 Puducherry 54.06 918
28.  Punjab Nil 87.50
29.  Rajasthan 74.9 278.24
30.  Sikkim Nil 99.85
31.  Tamil Nadu 36.18 227.86
32, Telangana 13.2 288.62
33, Trpura 19.9 125.50
34.  Uttar Pradesh Nil 362.13
35 Uttarakhand 18.89 226.14
36.  West Bengal 24.37 453.62

Grant Torar 5439.14 53673

Devadasi system under ‘POCSQ’ Act

580. SHRI RAJEEYV CHANDRASEKHAR: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(a) whether Government is aware that even after passing of the Devadasis Act
of 1982, young girls are still being forced into the Devadasi system which, in the

name of custom, is actually a commercial sex racket in Karnataka;



